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and the plane carries about 70 passen 
gers. So .........  

MR. DEPUTY CHAIRMAN: Let us wait 
for the Minister's statement. That would be 
better. You don't have full information.    Let 
us wait. 

SHRI G. C. BHATTACHARYA: I want to 
know whether he is going to make a 
statement. 

MR. DEPUTY CHAIRMAN; I think he 
will make a statement. Let us wait for it. You 
cannot furnish the information  correctly. 

SHRI G. C. BHATTACHARYA: That is 
all right. If they are giving a statement, then it 
is all right. 

 

CALLING    ATTENTION    TO A 
MATTER    OF URGENT PUBLIC 

IMPORTANCE 

Agitation for "Khalistan' and steps 
taken by Government in this Regard —

contd. 

SHRI ARVIND GANESH KUL-KARNI; 
Sir, I have a submission to make before we 
start. When you adjourned the House for 
lunch, you gave a ruling that the Call-
Attention will be replied to not as usual, but a 
new convention will be established when the 
Minister will reply to all the queries at the 
end. Sir, with all humbleness I would request 
you, please, for heaven's sake, don't break the 
convention. You ask us that we speak only for 
two minutes. 

What, Mr. Secretary-General? Why are 
you advising the Chair? 

MR. DEPUTY CHAIRMAN": He is not 
advising. His advice is always available to 
you. 

(Interruptions) 
SHRI SAT PAUL MITTAL (Punjab) : 

Should he go by your advice only? 
(Interruptions) 

SHRI SUNDER SINGH BHANDARI 
(Uttar Pradesh): Yes. We have a right. 

SHRI ARVIND GANESH KUL-KARNI: I 
have got every right to say. Sir, I would only 
request you. The difficulty rose not because 
of Mr. Mathur, but because of the Minister 
taking 50 minutes. I would only request you 
to see that—the Leader of the House may be 
advised—the Minister should be to the point. 
Historically, who is Zail Singh, we know 

 
SHRI ARVIND GANESH KUL-KARNI: 

Sir, please do not break the convention. 

MR. DEPUTY CHAIRMAN: I have no 
intention to break the convention. 
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MR.  DEPUTY CHAIRMAN:   Please 
give only pointed answers. 
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THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
Pointed answers only because it has 
already been discussed in this House 
at length............   

 
SHRI V. GOPALSAMY (Tamil Nadu): 

Why should we be deprived •of hearing in 
English? 

SHRI YOGENDRA MAKWANA: All 
right. Because he is particular about the 
language, I thought that I should do so. 

SHRI B. D. KHOBRAGADE: But the 
Pakistan Government said no. 

SHRI YOGENDRA MAKWANA: But so 
far they have not handed them over to us. 

Regarding Canada, the Home Minister has 
replied that he had a talk with the Minister of 
the Canadian Government. Now they have 
said that they would not allow them to stay in 
Canada. But at the same time, regarding the 
Commonwealth, as you have pointed out, we 
will consider. 

 

 

SHRI YOGENDRA MAKWANA: All 
right. You are conceding for his benefit. 
Government is making all necessary enquiries 
about it. Our intelligence agencies are 
working on it to find out who are behind this 
movement. At the same time, the Home 
Minister has, while replying, pointed out that 
there was an involvement from Pakistan; that 
he has made very clear in his reply to Mr. 
Mathur. But at present there is nothing 
concrete with us, there is no specific proof, to 
identify a particular agency involving  in this 
movement. 

The second question is regarding the 
involvement of Pakistan, and I said that it has 
already been replied to by the Home Minister. 

About extradition of those who hijacked 
the plane, the Government of India is taking 
up the matter with the Pakistan  Government. 

 
SHRI YOGENDRA MAKWANA: We 

have taken up the matter with the 
Government of Pakistan for handing them 
over to us. 

 
That has been replied to. 

SHRI YOGENDRA MAKWANA: I said 
that he has already said that in reply to Mr. 
Mathur. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: Mr. Deputy Chairman, Sir, by 
the oath which every Member takes when he 
enters the portals of this great hall, he pledges 
to uphold the sovereignty and integrity of 
India. Now when a situation has arisen where 
that sovereignty and integrity is sought to be 
threatened by fissiparous tendencies and by a 
persistent demand, albeit by a small section, 
for a separate "Khalistan", a separate "Khalsa 
Raj", I think it is our duty not only to 
deprecate, it here, not only to condemn it in 
the strongest possible language, but also to 
take such other measures as would effectively 
weed out the poison from. 
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the political system of our country. I think 
everybody will agree with me that we are very 
proud of Sikhs. They are a very leading 
community in our country. By the zest that 
they show for living, by the valour... 
(Interruptions) Unfortunately I find that 
excepting the most charming of them and the 
independent nominated Member, those whom 
I would have liked to be here are not here.     
(Interruptions)' 

MR.  DEPUTY      CHAIRMAN:      Dr. 
Siddhu is there. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: I did not see him. I wish they 
were here because we are proud of them. By 
their zest for life, by their extremely hard work, 
by their ability to assimilate, they have made 
such a great impact in my home city of 
Bombay. We are really proud of them. They 
have laid down their lives for the nation. Their 
contribution particularly to the Armed Forces 
is significant. And there is no question of 
doubting their loyalty. In fact, one must praise 
their valour and loyalty to the nation. 
Therefore, it is all the more regrettable that a 
section of such valorous and patriotic people 
should raise this anti-national cry. But from the 
statement which has been given by the Home 
Minister, I think he is inclined to take a rather 
complacent view of the matter, over which I 
disagree. I do not think that this is a matter 
which can be slurred over, or it is a matter 
which can be just ignored by saying that there 
is no internal support and that such support as 
is there is really outside India. I think the 
whole thing has to be seen in the context of the 
continuous development since the call for 
"Khalistan" has been made and the hijacking of 
the plane. It is important to remember that as 
early as in March, 1981 the Prime Minister 
said: "While we should not get excited, it is 
necessary to be vigilant and ensure that this 
movement does not grow." Again in April 
1981 the Prime Minister again ordered that 
"some action should be taken, but careful 
thought is needed." 

Now this was the position in March and April 
1981. And the events which have happened 
subsequently, like the hijacking of the plane 
and the open and ruthless violence and 
defiance in our country go to indicate that this 
evil is taking a deep root in our country and 
unless this cancer is removed by very vigilant 
and very strict action, it will be extremely 
difficult to contain this in future. (Time bell 
rings) One more aspect, and then I will frame 
my questions. 

MR. DEPUTY CHAIRMAN: No,    no. 
SHRI MURLIDHAR CHANDRAKANT 

BHANDARE: This aspect is very important. 
MR. DEPUTY CHAIRMAN: Please 

conclude now. 
SHRI MURLIDHAR CHANDRAKANT 

BHANDARE: Because this is an  important   
aspect... 

MR. DEPUTY CHAIRMAN: No, I will 
not allow. You put questions. That is all right.   
Don't make a speech. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: We are passing through very 
uneasy times, you will' agree with me, and 
there is no denying the fact that certain foreign 
powers  are interested. .. 

MR. DEPUTY CHAIRMAN: That, part 
has been answered. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: No, it has not. I do not accept it 
because I want to ask him a few things. 

MR. DEPUTY CHAIRMAN: Please put 
questions.    That is all right. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: I think there is a deliberate 
attempt, by funding, by propagating, by giving 
even political asylum. Now this is being used 
to have political asylum and to claim 
themselves as political refugees in countries 
where they cannot live because their visas 
have expired. Now this is quite a serious 
matter and I think the time has come to look 
into this foreign hand very carefully    and 
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not just brush it aside by saying that we are 
still getting at some positive evidence. One 
more thing I want to point out. For example, 
Hazara Singh was convicted and given ten 
days. The whole thing becomes a farce. You 
make a hero a martyr out of nothing. All that I 
am saying is that the Government should take 
a sterner action. I am glad that we have a 
Government headed by the Prime Minister of - 
a party which is the most secular party in the 
country. Therefore, may I ask the honourable 
Minister what steps the Government proposes 
to take (1) for strengthening of the intelligence 
agencies of the Centre, of the States, and even 
the international intelligence, to keep a strict 
watch on the situation and take preventive 
action, and (2) for curbing the protagonists of 
Khalistan in our country as well as outside? 

. 
MR. DEPUTY CHAIRMAN: There are 

only two questions to be replied. 

SHRI YOGENDRA MAKWANA: At the 
outset let me clarify that the Government is 
not complacent as the honourable Member has 
described, in this issue. Then he talked about 
Hazara Singh. He has been arrested. The hon-
ourable Member put only two questions. One 
is regarding strengthening of intelligence 
agencies. I wanted to tell him that we are 
strengthening our intelligence agencies inside 
and outside the country in order to find out 
those who are connected with and those who 
are helping this movement. The other point 
that he made is about curbing all these 
secessionist activities inside and outside the 
country. There also I can tell the honourable 
Member that we are taking all necessary steps 
for curbing such activities. 

SHRI ARVIND GANESHJCULKAR- 
NI: I am in a bit of difficulty, because 
if Mr. Zail Singh had been here to re 
ply, I would have enjoyed taking some 
information from him ______  

SHRI B. D. KHOBRAGADE: Mr. 
Makwana can give that information. 

SHRI ARVIND GANESH KULKAR-NI: 
But there is a difference of style. Mr. 
Makwana has a different style.... 

MR. DEPUTY CHAIRMAN: Without 
enjoyment. 

SHRI MURLIDHAR CHANDRAKANT 
BHANDARE: Which style do you want? 

SHRI ARVIND GANESH KULKAR-NI: I 
would like the Zail Singh style. It is better to 
talk to Mr. Zail Singh; 
it is a pleasure... 

MR. DEPUTY CHAIRMAN: You may 
talk to him outside. 

SHRI ARVIND GANESH KULKAR-NI: 
Outside? What is the use of talking to him 
outside? What he speaks here is naturally 
quoted in the Press and naturally we get more 
popularity. That is the point. 

Anyway, now let me come to the point. I 
really take this Calling-Attention with a 
serious view, because this is not a casual 
problem, this is not a demand being casually 
made. I think after a long time Mr. Bhandare 
spoke out really the truth, that the Government 
is complacent. I think that the Government is 
complacent. I do not say whether Mr. Zail 
Singh is complacent or Mr. Makwana is 
complacent. It is complacent in the sense that, 
as my friend pointed out at the outset, Punjab 
is a very sensitive State, is a border State; for 
thousands of years these Punjabi people have 
saved this country from the onslaughts of 
invaders right from the Mughals and we 
should be very grateful to the Punjabi people, 
not only have we to be grateful, we have to 
give respect to their sentiments. Now, why has 
all this grown? Why has this tussle grown? 
Right from 1951 or whatever history there is, 
the demand was there. When Pandit Ja-
waharlal Nehru was the Prime Minister, he 
had an objective view of looking at the 
problem. I do not blame Mrs. Indira Gandhi. I 
do not mean to say that she has taken any non-
objec- 
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tive view. I do not blame her. But the point 
here is, what is happening here is, it is the total 
approach of the Government and your party 
which has created this situation, and it has got 
its own way. Since the Akalia lost power, they 
thought that they have got no say in the 
politics of Punjab. Perhaps that might be there. 
But there is a division in the Akalis; 
Longawalla group, Jernail Singh group, 
various groups, one party trying to help the 
Jernail Singh group and the other helping 
gome other group. Your Government is 
complacent because right from the murder of 
the Nirankari Baba, you have done very little 
to convince the Punjabis that the Government 
is serious about the matter. The problem seems 
to be between Hindus and Sikhs as well as 
among the Sikhs themselves between the Jats 
and the minorities. I have spoken to many of 
my Punjabi friends and this is the problem as I 
see it. 

I want to know from Mr. Makwana why the 
Government is complacent. Complacency is 
not only in the handling of the situation, but 
complacency is also in the bad strategy 
employed by your Party. The bad strategy is to 
take political benefit of the whole unrest in 
Punjab. For Heaven's sake do not do it. 
Whatever you are doing in Assam or Punjab or 
Kerala is to take political advantage. This way 
you will only ruin the country and the seces-
sionist tendencies will only grow. To day the 
Prime Minister and the Home Minister are 
having talks. Have they not realised that the 
base of fanaticism in Punjab is being 
strengthened today? What have you done 
about it? Their objection is not only to 
smoking. The ladies should not go to movies, 
and they should not wear skirts, and what not. 
Are we going to perpetuate Khomeni in 
Punjab? Mr. Zail Singh gave an interview to 
India Today and there it is said that 
Gurudwaras are being used for hiding anti-
social elements and murderers. Not only that. 
Gurudwaras are being used to store smuggled 
goods,    charas, etc.    Guru- 

 

dwaras which are meant for religious worship 
are used for these evil purposes. ... 

SHRI SAT PAUL MITTAL: What do you 
suggest to stop these? 

DR. (SHRIMATI) RAJINDER KAUR 
(Punjab): Mr. Deputy Chairman, he is 
saying....... 

SHRI SAT PAUL MITTAL: He is saying 
that Gurudwaras are being used for sheltering 
criminals and storing charas, etc. He is saying 
that. 

DR. (SHRIMATI) RAJINDER 
KAUR: That is why I say that instead of 
making allegations, he should make some 
positive suggestions. 

SHRI ARVIND GANESH KULKARNI: 
For the information of Shrimati Rajinder Kaur 
and my great friend there, Mr. Sat Paul Mittal, 
I am not saying that. Look at this magazine— 
India Today. This is Zail Singh's interview 
published in India Today. He has stated that 
Gurudwaras are being misused. This is the 
photo of Dar-bara Singh. He says Gurudwaras 
are being misused. Being a Chief Minister or 
the Home Minister, they cannot go to the 
length as I could go as a Member of 
Parliament representing the people. I have 
spoken to various friends from Punjab like Mr. 
Sat Paul Mittal. He might not have said this. I 
have given the clue from where I am quoting. 
So please do not talk loosely. What I was 
saying is that religious fanatism has to be put 
down with a strong hand. Unless it is done, 
you may not be able to solve this sensitive 
problem of Khalistan. Then, Sir, I come to my 
next point. I have got one or two good words 
for Mr. Zail Singh because during Mr. Zail 
singh's Chief Ministership from 1970 to 1977 
or so, it was really a peaceful period for Pun-
jab and Mr. Zail Singh really managed the 
problem. I say this because in this interview it 
is mentioned that he started many institutions 
to help the people and he tried to heal the rift 
between the various communities and he was 
successful.    But now, Sir I do 
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not known what has happened to him. Mr. 
Makwana, you kindly listen to me. You can 
talk to Mr. Bhandare later on. 

SHRI YOGENDRA  MAKWANA: I am 
listening to you. He is only saying that you are 
giving good suggestions. 

SHRI ARVIND GANESH KULKAR-NI: 
Sir, I want to know whether it is a fact that the 
54th Sikh Educational Conference demanded 
Khalistan. Is it a fact? Is it a fact that very 
recently, the 54th Sikh Educational Confer-
ence demanded Khalistan? If it is a fact, then 
it shows to what extent the poison has gone. 
That is why my friends say that you are very 
complacent and that is why your good friend, 
Mr. Bhandare, made those remarks. Then, Sir, 
I came to the question of Mr. Vajpayee's 
remarks at Belgaum which Mr. Mathur was 
trying to deny. I object. He is reporter to have 
said that the rift between Mr. Darbara Singh 
and Mr. Zail Singh is fomenting this trouble. 
Sir, the ruling party, Congress (I), is ridden 
with all sorts of rifes. But, whether they will 
go to the extent of damaging the interests of 
the nation, I have not got any personal 
knowledge about that. Whether what Mr. 
Vajpayee said is right or wrong, whether he or 
somebody else engineered this or not, it is a 
rumour and the rumour is a thick rumour. So, 
once and for all, Mr. Zail Singh has to see to it 
and the Prime Minister has to say that with all 
her power she will put down all this rift and 
personal rivalry being used to discredit and da-
mage the interests of the nation. 

Then, Sir, I come to the last point, 
Something has been stated in the Punjabi 
papers. I can also quote from them, Sir. But I 
do not want to do so now. Mr. Makwana. the 
entire thrust of my speech is that with regard 
to this demand for Khalistan, whether the CIA 
is interested in it or somebody else is 
interested in it, it is your job and it is for you 
and for the Government to put it down. But it 
seems that a minority among the Punjabis, 
which is fanatically religious has to be dis-
couraged  and people like Mr.  Longo- 

wal or people who are good have to be 
encouraged if you want to solve this 
problem. 

SHRI YOGENDRA MAKWANA: Sir, he 
has put only two questions. But, before 
answering them, I would like to tell that he 
made a very fantastic statement that my party, 
the Congress (I) Party, is taking benefit out of 
this movement. My colleague has at length 
described about the involvement of the 
different political parties in this move-ment. 
So, he has made it very very clear and I need 
not clarify that issue any further. Now, Sir, one 
thing he has pointed out and it is regarding re-
ligious fanaticism. Under our Constitution, Sir, 
we have given certain freedom, religious 
freedom, to the people and we cannot interfere 
with the religious matters unless they become 
a law and order problem. Unless there is 
something which harms public order, we will 
not be in a position to interfere in the religious 
matters. Whether they will ask the ladies not to 
go to cinemas or whether they will ask them to 
put on 'burkha', is their business and it is not 
for us to say anything and it is not the job of 
the Government. The Government cannot in-
terfere. 

SHRI ARVIND GANESH' KULKAR-NI: 
Mr. Makwana, please tell me Whether there is 
any instance like this In the entire history of 
this country during the last 32 years or so. The 
Government wanted to arrest Mr. Bhin-
dranwala. Order is issued and he is not there. 
And then he is there and he is arrested and this 
drama goes on. Has there been any occasion in 
the history of this country during the last 32 
years or so when such a thing has happened?   
You please tell me. 

DR. (SHRIMATI) RAJINDER 
KAUR:   I also wanted to say. .. 
(Interruptions) 

MR. DEPUTY CHAIRMAN: You can 
speak when your turn comes, Madam.   Let 
him reply first. 

SHRI YOGENDRA MAKWANA: Sir, I 
was discussing the religious freedom 
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[Shri Yogendra Makwana] 
given to the people in our Constitution 
and since it is enshrined in our Cons 
titution, it is not possible for the Gov 
ernment to interfere in the religious 
affairs of the people. Whether they 
will allow the ladies to go or not to go 
to the cinemas or they will ask them 
to put on 'burkha', these are all their 
own matters and we cannot interfere. 
Now, so far as the Sikh Educational 
Conference is concerned, I would say: 
Yes, some speeches were made and 
some resolution was passed. But, later 
on, the Chief Khalsa Dewan------------  

 DR. (SHRIMATI) RAJINDER 
KAUR: No resolution was passed ..................  
(Interruptions). It is wrong to say that such a 
resolution was passed.  (Inter-ruptions). 

' MR. DEPUTY CHAIRMAN: You can say 
that when your turn comes. Please take your 
seat. Let the Minister reply.   Yes  Mr. 
Makwana. 

-" SHRI YOGENDRA MAKWANA: Then, 
the Khalsa Diwan has countermanded that 
Resolution which was passed by the Sikh 
Education Conference. Now, so far as taking 
shelter in gurudwaras is concerned, the Chief 
Minister has already approached and two of 
the accused, one Mr. Hazara Singh and the 
other Ujar Singh.... 
 DR. (SHRIMATI) RAJINDER 

KAUR:   Ujagar Singh. 
SHRI YOGENDRA MAKWANA: Yes 

Ujagar Singh, they offered themselves fpr 
arrest, and one Balbir Singh is not available. 
Now, the Gurdwara says that nobody is there, 
and the Government is making all efforts to 
find them out. 

 

 



237       Calling attention re.    [ 26 NOV. 1981 ]     agitation for Khalistan     238 

 



239      Calling attentio..n re.    [ RAJYA SABHA ]   agitation for Khalistan    240 

 



241    Calling attention re.      [ 26 NOV. 1981 ]     agitation for Khalistan      242 

 



243       Calling attention re.      [ RAJYA SABHA ]    agitation for Khalistan    244 

 
SHRI V. GOPALSAMY: Mr. Deputy 

Chairman, Sir, the demand for a separate Sikh 
homeland dates back to Maharaja Pratap 
Singh who gave the slogan, 'raj karega 
Khalsa' And the definition of Khalistan.... 
(Interruption) This has come in the press. 

DR. (SHRIMATI) RAJINDER KAUR: 
There is no figure as Maharaja Pratap 
Singh. . . .  

DR. M.M. S. SIDDHU (Uttar Pradesh): I 
will request the hon.. Member that if you do 
not know the Sikh religion, please do not talk 
on that subject. It hurts the feelings even out 
of ignorance. 

• SHRI V. GOPALSAMY: I am very sorry. 
Then I will withdraw that. I will correct 
myself. This is an article which has appeared 
in the 'Indian Express'... 

DR. M. M. S. SIDDHU: May be the Indian 
Express. We are not guided by the Indian 
Express'. 

SHRI V.    GOPALSAMY:   ...........dated 
November   1, .1981. 

MR. DEPUTY . CHAIRMAN: You leave 
that 

SHRI V. GOPALSAMY; Sir, I am not 
going into that aspect. 

DR. M. M. S. SIDDHU: There have been 
two things said. One by Mr. Kul-karni. He 
doe's not know the history that the Gurdwara 
movement was also a political movement. It 
was anti-British movement. (Interruptions). 
He gave us a sermon. It hurts us. Please do 
not talk something which you do not know. 

SHRI V. GOPALSAMY: I do not want to 
enter into any controversy. Then, Sir, when 
we got independence, though the demand  for 
Khalistan. died down, the idea    of    a 
sovereign 

State stayed in the   minds of many Sikhs. 
Now an extremist group in the name of Dal 
Khalsa is working. Now regligion plays a 
dominant role in this problem  So  far    
Hindus and  Sikhs have lived together in 
close harmony. But now the problem is   
different. Because    a    systematic    
propaganda is spread out among the Sikhs 
that their religion is  in danger, that their reli-
gion  may become extinct in    future, this 
aspect should  be considered. We cannot deny 
the fact that  a Government  in' exile    has  
been established. And also, we cannot deny 
the fact that in the name of    Khalistan  
passports have been issued, that in the name 
of Khalistan  currency notes  have been 
printed.. So, this is going on.   But, Sir, I 
would like to express my view, because I 
belong to a movement    which demanded   
Dravidastan before 1962.We asked  for   a    
separate    Dravidastan. But    when the 
Chinese    guns     roared over the Himalayas, 
our great   leader Anna gave up the 
philosophy. But one should not forget the fact 
that a philosophy cannot be eradicated by gun 
power.   Why this  philosophy is  being 
encouraged and supported by the people? Sir, 
this country is a vast* country consisting of 
many ethnic groups and consisting  of   many  
nationalities.   Before the British came, this 
was not one country. Now, Sir, this is one 
country. We do not support any flssiparous 
tendencies. But  why are  the  flssiparous 
tendencies    growing  in  our country? Unless 
a sense of faith and confidence is injected into 
the minds of the. ethnic groups and 
nationalities that their originality   and   
individuality   will   be protected   and   
safeguarded,  this  type of  fissiparous     
tendency  is bound  to grow. That is why we 
are seeing the problem  in the  North-Eastern 
region. That is the strategic  region which is 
in  turmoil.   Another  strategic    region the    
Punjab, is in        turmoil. So, we should    not 
say, we will smash it, we will curb it. This 
will not-help. What are you going to do 
constructively? We cannot simply brush aside     
and    say that this   is     only     a     bunch    
of extremists    who  are doing it.      This is 
growing in the minds of other Sikhs also,   
according to   the  press  reports. 
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Unless we take steps to inject a sense of faith 
and confidence in the minds of the Sikhs, the 
Assamese or whoever they may be, that their 
originality and their individuality will be 
protected, such tendencies are bound to grow. 
This is my humble view. So, I would like to 
know from the hon. Minister what steps will 
be taken by the Government to propagate 
such philosophy, to create a sense of oneness 
among all. I do not want the Home Minister 
to take his guns and crush the movement but 
instead he should create a sense of faith and 
confidence in these people. From that angle 
what steps is the Government taking? 

SHRI YOGENDRA MAKWANA: 1 
cannot agree with the hon. Member that we 
have different nationalities. Yes, we are a 
malti-racial people. We have many ethnic 
groups but there are no different nationalities 
in this country. 

SHRI B. D. KHOBRAGADE: What •does 
multi-racial groups mean? 

SHRI YOGENDRA MAKWANA: It was 
a theory propounded by the Union of Soviet 
Russia. Now, that theory we cannot adopt in 
this country. Thouh we have different ethnic 
groups we are not more than one nationality. 
The only question which the hon. Member 
has asked is regarding integration of the 
nation and for that we have the National 
Integration Council. It has different standing 
committees which are working in this 
direction in order to bring about national 
integration in the country. 

SHRI PATTIAM RAJAN (Kerala): Sir, the 
brain behind this Khalistan movement is not 
in India; it is abroad and that has already been 
mentioned by the Minister in his statement. 
Sir, according to me, Khalistan movement 
started when Sikh Education Conference was 
held at Punjab which was presided over by 
Dr. Dhillon an American citizen of Indian 
origin. Dr. Dhillon in that function made a de-
claration and requested the Sikhs to declare 
themselves as a. Sikh nation. At that time, the 
extremist  section who attended that ' 
conference, also raised slogans and they 
started propa- 

gating this Sikh nation theory and the 
Khalistan    movement..    Not only that the 
extremist section held a procession in Punjab 
where    they prepared and showed to the 
people the plan or the map of Khalistan during 
that procession.   I would like to know   
whether the    Government is aware of the fact 
that   the   extremist  section  exhibited a map 
of the Khalistan nation at the time of their 
procession. At the same time, the attitude of 
the State Government should be considered 
seriously. The State Government approached 
movement in a very indecent    manner; that is 
what they can do. I would like to know 
whether it is not a fact that the    gruesome    
murder of Lala Jagat Narain and the 
mishandling of the    situation by the    State  
Government and the State Administration, has 
aggravated the situation and whether the    
Government is aware that communal  forces,     
especially  the  Hindu communal elements  are    
propagating amongst the masses  with    
communal slogans, helping the Sikh 
counterparts to create a wedge between the 
various sections of the people   of Punjab. Is it 
not a fact that the repression  let   loose by  the    
Punjab    Government  in the Chandangaon    
village  and   the  burning of    Sikh    religous 
books and the firings which    took place in 
different parts Punjab, has only helped to 
strengthen this movement?   Here, our Minis-
ister has requested for help from all sides. 
According to my party, our party is ready to    
Kelp the Government against this Khalistan 
movement. But I would humbly ask the ruling 
party whether   they   are  themselves  united in 
this matter.  I would like to know it I can 
assure the House and I    can assure the     
ruling     party     that      if any member    of      
our      party   acts "against  our decision  or    
in      favour of this Khalistan movement our 
party is ready to    expel that    member the 
next day. But I would like to know whether the  
Congress-I  party is  able to make a similar 
declaration that    if any  Congress-I  party     
member—because I know it very well that 
many of, the Congress-I. members are  helping 
this Khalistan movement in Punjab—who 
works for this  movement or 
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supports this movement, will be dismissed 
from the Congress-I party the very next day. 
Then, Sir, they have said here that some 
countries, especially the imperialist countries 
are helping this movement from abroad. 1 
would like to know whether these countries 3 
P.M. are giving all sorts of help. These 
countries, means these Governments, are also 
giving financial help not only for the Kha-
listan movement but also for other communal 
movements which are working in India. We 
know that these are being helped by the 
imperialist countries. And also, Sir, another 
question I would like to ask a very important 
question. I would like to know whether the 
Government is aware that one of the retired 
Generals of the Indian Army is propagating 
for the Khalistan movement in India and 
whether the Government is aware that the ex-
General or the retired General is trying to 
infiltrate this movement into the Army. If that 
is so, I would request the Minister to think 
about it seriously; otherwise, the situation will 
be very grave. 

SHRI YOGENDRA MAKWANA: Sir, the 
hon. Member has raised some questions. He 
said at the out set that the Sikh Education 
conference is propagating this movement. I 
have already said in reply to one question that 
the Chief Khalsa Diwan have countermanded 
whatever this Sikh Education Conference has 
done. The other question which the hon. 
Member put is regarding the handling of the 
situation. I can tell the hon. Member that the 
State Government is trying to handle the 
situation very carefully and they are at their 
best. 

SHRI PATTIAM RAJAN: Sir, I would 
like to know whether it is proper first to 
arrest and then release Sant   Bhindranwale. 

SHRI YOGENDRA MAKWANA: 
Whether it is proper or not. .. 

SHRI PATTIAM RAJAN:  You tell whether 
he is    not an    accused in a   i murder case. 

SHRI YOGENDRA MAKWANA: 
Whether if is proper or not, will be decided 
by a court of law because the matter.... 
(Interruptions) 

The hon. Member has accused of Hindu 
communalism. But it is on both sides. We 
cannot condemn one side alone. It is going 
on from both the sides and it is the duty of all 
of us to control it. 

Then he mentioned about the Chan-
drakalan village. It is not in Punjab; it is in 
Haryana. Whatever be the allegation, an 
inquiry is going on regarding this. 

He put a straight question and asked me 
whether we would take action against 
anybody from my party who is participating 
in this movement or is helping this movement 
directly or indirectly. I can assure the hon. 
Member and the entire House that no 
Member from my party is involved in this 
movement; and if there is anybody who is not 
a Congressman but who claims himself to be 
a Congressman, we will definitely take action 
against him. (Interruptions) Certainly, we 
will take action. If you have any information 
you please pass it on to me. So far as the 
money part is concerned,... (Interruptions) 
there is no organised financial support to this 
agitation from foreign countries. 

SHRI U. R. KRISHNAN (Tamil Nadu): Is 
the ex-General not helping this movement? 

SHRI    YOGENDRA      MAKWANA: 
There are a few people who are involved   in  
this      movement;   maybe someone  is  an  
ex-Army person. 
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SHRI     KHUSHWANT SINGH 
(Nominated): Mr. Deputy Chairman, Sir; 

I hope you will bear with me for a little 
more than five or six minutes allotted to 
other speakers. I am the first Sikh to 
speak on this subject today, apart from 
the Home Minister, and; if I may say so 
with some modesty, I think I know more 
about this subject than any other Member 
in his House. I would present a different 
point of view. 

There has been anormous amount of 
muddlheaded thinking on the issue of 
Khalistan. It has been blown totally out of 
proportion by people interested in making 
political gain out of it and the issue has 
been obfuscated repeatedly by trying to 
pass it on as being instigated by foreign 
powers. I think it is well known to the 
Home Minister and others that whatever 
sustenance this sinister movement has so 
far has not come from foreign sources. It 
has come from the Sikh community itself, 
living in the United Kingdom, in Canada 
and the United States also, don't be 
misled by the constant repetition of some 
of the Akali leaders that they believe in a 
separate nation, but not in a Khalistan. 
The two things are connected. If you 
believe in a separate nation you do 
believe in Khalistan. Also don't be misled 
by the propaganda that this movement has 
no support whatsoever. That was true six 
months ago. It is not true now. And I 
claim mishandling by the Government for 
giving this movement a sum and 
substance. 

Mr. Deputy Chairman, the first thing 
we have to make clear in our minds is that 
there are several, different terms being 
used to express the sentiment of 
separateness. We use the word "race", we 
use the "community", we use the word 
"nation". we do have different words for 
these in our language, but usually we use 
the word "kwami", and this is the word 
which has been misused in dif- 

ferent    ways,    sometimes meaning    a-
separate nation. 

I will just briefly give you the genesis 
of the Sikh community, to explain what 
utter nonsense this slogan is. The Sikh 
religion was founded by Guru Nanak, a 
Kshatriya Hindu of the Bedi sub-caste. 
The subsequent Gurus were also 
Kshatriyas of the Trehan. Bhalla and 
Sodhi sub-castes. It also has to be borne 
in mind that at least 90 per cent, if not 
more; of the population of Sikhs today are 
converts from Hindus. Even the fifth 
Guru who really gave final shape to the 
Sikh church when he made the Hari 
Mandir the sanctum sanctorum of the 
Sikhs, who gave them the Adi Granth as 
their spiritual scriptures who was the man 
who said "We are neither Hindus nor 
Mussalmans" basically meant to 
emphasise this that here is a new 
community coming up which is 
monotheist, anti-idol and anti-caste. At no 
time did he really mean to call it a 
separate nation. And finally came the 
birth of the Khalsa in-1699 with Guru 
Gobind Singh making it obligatory for the 
Sikhs to wear their hair  beard and so on. 

Mr. Deputy Chairman, since then there 
have been three kinds of Sikhs. There is 
the Khalsa Sikh who wears hair, beard 
and so on. There are Sahajdhari Sikhs, 
like Dr. Siddhu,. who subscribe to 
Sikhism, without the form and symbol. 
And what is significant and even more 
important, there are a large number of 
Hindus who call themselves Hindus but 
worship in Sikh temples. They are people 
who would rather go to a Gurudwara than 
a Hindu temple, they would rather read 
the Adi Granth which they understand 
than the Vedas which they do not 
understand. What I wish to emphasise 
simple is this that the relationship 
between the Hindu and the Sikh is so 
close that basically the only difference 
between the Hindu and the Sikh is the 
observance of the forms and symbols of 
Sikhism. For all practical 
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purpose a clean-shaven Sikh is a Hindu 
believing in Sikhism. This is a social 
phenomena, not a religious phenomena. 

Now, the basic fear and, I think, the 
motive—the emotional problem—that the 
Khalistan movement and other movements 
have had, is from the gnawing, haunting fear 
that the Sikhs will cease to exist as a separate 
community and that is where I believe, 
basically; is this fear that we may relapse back 
into Hinduism and become, like the jains and 
Buddhists, another sub-sect of the Hindus. We 
have to do something in which the Sikh is 
assured that this process is othing. It is this 
fear, this emotional insecurity in the minds of 
the Sikhs that gave sustenance to the Punjabi 
Suba movement. Have no illusions. The Sikhs 
supported it not because of linguistic reasons. 
They wanted a State where they should be in a 
majority and could run their own affairs. 

Language is only a sugar-coating that they 
use. In spite of this, the Punjab Hindus did not 
support .. (time-bell rings) Mr. Deputy 
Chairman, you must give me time. 

SHRI U. R. KRISHNAN: Yes, he should 
be given time.. 

MR. DEPUTY CHAIRMAN: He has 
already taken six minutes. 

SHRI  U.  R.     KRISHNAN: He  can 
take sixty minutes. 

MR. DEPUTY CHAIRMAN: If the House 
agrees that no other Member would speak, I 
would give him time. (Interruptions) Please 
conclude in two or three minutes. I am giving 
you three minutes more. (Interruptions) Do 
not argue like that. We are very much hard 
pressed for time. In three minutes you please 
conclude (Interruptions) I can give you more 
time provided Shrimati Rajinder Kaur does 
not speak. (Interruptions) We cannot shift 
time. I have allowed him three or four 
minutes. 

DR. M. M. S. SIDDHU: This is a very 
delicate problem. He is taking sense. 
(Interruptions) 

MR. DEPUTY CHAIRMAN:: Mr. 
Kulkarni, you do not allow him to speak. You 
took full time. He has also taken his time. 
(Interruptions) please cooperate with the 
Chair. 

SHRI KHUSHWANT SINGH: One hour 
of this House was taken in charges against the 
Home Minister and his trying to counter them. 
I am trying to explain  the  background. 

MR. DEPUTY CHAIRMAN: We are short 
of time. So please take three or four minutes 
more. 

DR. M. M. S. SIDDHU: The House can sit 
longer if you want. 

MR. DEPUTY CHAIRMAN: Yesterday 
we all sat up to 7 P.M. That does not solve the 
problem. We have some other bu;iness also. 
(Interruptions) If you do not distrurb him, he 
would get some time. (Interruptions) Now 
you are expressing so much concern. 

SHRI KHUSHWANT SINGH: If you do 
n°t ring the bell,  . ,.. I.. 

MR. DEPUTY CHAIRMAN: I will ring 
the bell, but I will give you four minutes 
more. If Shrimati Rajinder Kaur does not 
require any time, I can give you more time. 
But she will take half an hour. She will also 
say: "I am an Akali." Let us go by the time. 

SHRI KHUSHWANT SINGH: Mr. Deputy 
Chairman, what I was trying to emphasise is 
that it is this fear of insecurity, emotional 
security which has given rise to this 
movement. Unless we do something about, 
this movement and similar movements will go 
on. One evidence of it is simply this. The 
Akalis have put in so many demands. 45 of 
them, and many of them are utterly genuine 
like the re-naming of trains, and some of them 
have substance. Mr. Nigam draw attention to 
that. What I think the Government should bear 
in mind, if it does seriously mean to tackle this 
problem is one; 
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must be very careful and not interfere in 
the religious affairs of any community, 
particularly of the Sikhs. The 
Government's record I am afraid, is not 
very clear and clean on this; and the 
evidence of this was given in his speech 
by Mr. Mathur this morning. The passing 
of the Delhi Gurdwara Bill was one 
instance of this interference, for which 
you are now paying the price. The man 
for whom you did this and for which you 
are now paying this price is a close 
associate of Sant Jarnail Singh 
Bhindranwala. Two, do not exploit 
religion for political reasons. The rise of 
fundamentalism in Punjab amongst the 
Sikhs goes back to the time of the Chief 
Ministership of Giani Zail Singh. I do not 
blame him. I think he was the most astute 
and able Chief Minister we had and he 
performed the incredible task of taking 
the religious monopoly that the Akalis 
had built out of their hands, but at the 
same time it was he who encouraged 
obscuranitism naming places after various 
feligious festivals, performing the 
religious customs on any slightest 
occasion like opening a building or 
digging of new farms or anything like that 
and ultimately you had to pay the price 
for this kind of thing in fundamentalism. 
It is not sarva dharma bhav, You are to 
fact encouraging revival of obscuranitism  
and fundamentalism. 
And finally, and this I mean with all 
seriousness, If you want to settle this 
problem of "Khalistan", you have no 
option but to deal with the Akalis. They 
do speak for the majority of the Sikh 
population.    However misled they may 
be, you cannot avoid talking to them and 
giving them confidence by restoring their 
power in some way or other in Punjab. 
I would  also  appeal to the Akalis. 
Unfortunately, "there  is no  one here. 
There is one.    Well, let me appeal to you 
as you are only a second generation Sikh. 
Her father    was  a Hindu Malhotra. She, 
more than anyone else; is in close 
proximity with the Hindus with whom we 
inter-marry. When you talk   of the 500 
years of the   Sikh  history, you are 
overlooking the 35 years 

of the past history. Do you know what has 
happened to the people who talked of 
separate nationhood? Your talk of 
separate nationhood is a manifestation of 
Sikh annihilation. It is up to you to tell 
the Sikhs. I would like you to answer two 
questions, among others where do we 
belong to? And who are we? We belong 
to let me repeat the words of a Hindi film 
song: 

 
No.2, you should tell the Sikhs that we 
are proud to be Indians. 

I put this to the Home Minister now 
basically I hope you agree with me that 
you have no hope of solving this problem 
until you try to enter into a dialogue with 
the Sikhs and somehow or other restore 
them to some find of a respectable 
position. 
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MR. DEPUTY CHAIRMAN: Madam, 
please, you will have your chance. 
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SHRI ARVIND GANESH KULKAR-NI: 

Just listen, I have not said that on my own. I 
have only quoted what Mr. Zail Singh and Mr. 
Darbara Singh had said; therefore, for 
heaven's sake don't put it on my head. I have 
not said that on my own. I beg of you don't 
put it on my head. 

DR. (SHRIMATI) RAJINDER KAUR: All 
right, agreed. 

 
I don't know, Gyani Zail singh    has said. 

SHRIMATI AMARJIT KAUR: I am on a 
point of order. . . .  

DR. (SHRIMATI) RAJINDER KAUR: 
What is this 

SHRIMATI AMARJIT KAUR: According 
to the press report a list of criminals has been 
handed over to the SGPC President by the 
State Government of those who are taking 
shelter in the gurudwaras. 

DR. (SHRIMATI) RAJINDER KAUR: A 
list was given. But they are not criminals. I 
must inform her and the House; they have got 
their conviction. There were three members on 
the list: Of them one is Ujagar Singh; one is 
Dara Singh who is 80 and the other is 85, one 
Balbir Singh Sindhu. They went away and left 
the gurudwara when he challenged them.     
You go in 
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civilian clothes and search. Why does not the 
Government provide the necessary force and 
take out the criminals, whosoever is there? I 
say that at this time there is no person in the 
Gurudwara whose name appeared in that list 
given to the SGPC. If some smuggler comes 
inside the Gurudwara, we do not have any 
police or CID to arrest him or find out who he 
is. You can send your Police in civil clothes to 
arrest him. 

Then it was said that Guruwaras are used for 
political purposes and they are meant only for 
religious purposes. I want to inform the House 
that Gurudwaras are not only places for 
worship. They are also our community 
centres. We get food and shelter there. We 
have got every right to discuss matters 
concerning food and shelter. 

SHRIMATI AMARJIT KAUR: But not  
politics. 

DR. (SHRIMATI) RAJINDER KAUR: 
What is politics? For her informa 
tion I will tell her that in the Guru 
dwara flag there is yellow colour. 
What does it signify? This yellow 
colour  signifies      friendship. Then 
there are two swords called Khandas. They 
signify power. If we cannot take out the flag 
from the gurudwara, we cannot take out 
politics from the gurudwaras. This should 
satisfy my friends. 

Mr. Nigam put a soothing touch. He tried to 
put forward our point of view. But his 
questions are not properly answered. His 
question was not of any international body 
controlling gurudwaras in India. That is mixed 
up. There is one international body which is 
trying to have a Gurudwara in Pakistan. When 
we met General Zia he promised that one 
representative of the SGPC could be included 
in a Committee which will control and 
manage the shrines in Pakistan. But I am sorry 
to say that though the SGPC nominated me as 
their nominee and though I sent a letter to the 
Foneign Minister to this effect, even after  two 
months nothing  has     been 

done. We have 110 gurudwaras his 
toric gurudwaras-in Pakistan. We 
have brought this to the notice of the 
Home Minister. Now only 35 are repor 
ted to be in the list. I do not know 
what has happened to the remaining 
75 gurudwaras. Naturally we have 
to feel concerned about that_______  

MR. DEPUTY CHAIRMAN: Now put 
your question. 

DR. (SHRIMATI) RAJINDER KAUR: 
I won't take much time. One thing 
that surprises me is _______ 

SHRIMATI USHA MALHOTRA: May I 
seek a point of clarification? 

MR. DEPUTY CHAIRMAN: What is 
that? 

SHRIMATI USHA MALHOTRA: It was 
mentioned that same persons who were 
supposed to be criminals..., 

DR. (SHRIMATI) RAJINDER KAUR: 
They are not criminals. Do not call them 
criminals. I protest against that. They have 
got their own conviction. 

SHRIMATI USHA MALHOTRA: Let me 
say what I want to say.... 

DR. (SHRIMATI) RAJINDER KAUR: I 
say they are not thieves, they   are 
not robbers, they are not criminals. 

SHRIMATI USHA MALHOTRA: I want 
to ask. that the persons who were handed 
over, were criminals. 

DR.       (SHRIMATI) RAJINDER 
KAUR:      I protest against that. .. 

MR. DEPUTY CHAIRMAN: Now you put 
your question. 

DR.      (SHRIMATI) RAJINDER 
KAUR: Why do they interrupt me? Simply 
because they are in a majority, why should 
they prevent the minority from speaking? If I 
say anything objectionable, they can stop me. 
(Interruptions) 

MR. DEPUTY CHAIRMAN: You put your 
question. Do not care for what others say. 
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DR.       (SHRIMATI) RAJINDER 
KAUR:    This is none of her business. 
Let her keep quiet. 

MR. DEPUTY CHAIRMAN: Do   not 
reply to them. 

DR       (SHRIMATI) RAJINDER 
KAUR:  The Jan Sangh Member 
was opposing Khalistan. I do not take it 
seriously. They had rejected the demand 
for the partition of the country. What 
about our Muslim brothers? They 
demanded Pakistan on the plea that the 
minority should not be forced to live in a 
country where the majority dominates 
over them. Why they are now opposing 
Khalistan though the Sikh, also opposed 
the demand for Pakistan. They are still not 
supporting it. But I must say, Sir, that Mr. 
Khushwant Singh is absolutely right that 
things are not what they were six months 
before. Now, Sir; the younger generation 
is there, people who are just 20 or go, they 
do not know anything about Khalistan. 
But it has caught their imagination. You 
ask them about it and they will say, "We 
support it; we support Khalistan." But you 
ask them. "What is Khalistan?" They will 
say, "We do not know." They do not 
know anything about it. But it is these 
people who have to take over from us and 
this generation is going to vanish one day 
or the other. But there are certain genuine 
grievances of the Sikhs. Sir, I am grateful 
to the Home Minister for he used very 
kind words for me. But he has not 
answered  my questions. 

MR. DEPUTY    CHAIRMAN: Please 
put your question. 

DR. (SHRIMATI) RAJINDER KAUR: 
Now, Sir; the question is very pertinent. 
Is it not interference in the Gurdwaras' 
affairs when the DDA allotted flats and 
shops to the members of the DGMC to 
win them over to Mr. Santokh Singh's 
side who is close friend of Sant 
Bhindranwala today? 

SHRI JAGDISH PRASAD MATHUR: 
And a close friend of Gianiji also. 

MR. DEPUTY CHAIRMAN: Madam 
you please go ahead.    (Interruptions). 

DR.       (SHRIMATI) RAJINDER 
KAUR: Therefore, don't force us to tell 
lies. 

MR.     DEPUTY     CHAIRMAN: Mr. 
Mathur, please let her complete. Please 
do not prompt her to say anything. Yes, 
Madam, you go ahead. 

DR.       (SHRIMATI) RAJINDER 
KAUR: But I differ with Sardar 
Khushwant Singh. He said that the Sikhs 
are not a nation. I feel the word to be used 
is Kaum. We are sikhs and Sikh eak kaum 
hai. A Sigh is a part of our Kaum. But 
even if Khalistan is made, he may not be 
a part of that nation. But he is a part of 
our Kaum. It is because 'Kaum' is a much 
wider term and there is no equivalent 
translation. Because we do not have an 
exact equivalent for that word, we use the 
word 'nation'. Therefore, we call it a 
nation. (Time Bell rings.) 

MR DEPUTY   CHAIRMAN: Please 
conclude now. 

DR.      (SHRIMATI) RAJINDER 
KAUR: But Sir, time and again it has 
been said that foreign powers are behind 
this. I should like to ask this House: The 
trouble started when the Hindus of Punjab 
declared Hindi as their mother tongue 
instead of declaring Punjabi as their 
mother-tongue. When they declared 
Hindi as their mother-tongue, were they 
guided by foreign power? Then, Sir, a 
circular was issued soon after partition by 
the Home Minister of Punjab, guided by 
the Home Ministry at the Centre, that the 
Sikhs those Sikh coming as refugees, 
were all criminal people and that they 
should have an eye on them. Was he 
guided by any foreign power? Was the 
Home Minister of India guided by foreign 
powers to amend the Gurdwaras Act and 
bring forward an Ordinance in order to 
have his own man as the DGMC chief by 
hook or by crook? They should not put 
the blame on others. They should tell the 
facts and pure facts and try to solvp 



269       Calling attention re.     [ 28 NOV.   1981 ]     agitation for Khalistan     270 
 

the Sikh problem. And, Sir, if the Sikhs' 
problems are not properly solved, I am 
afraid, the efforts of Mr. Kushwatat 
Singh and people like me won't be very 
successful. Thank you very much, Sir. 

SHRI AMARJIT KAUR: What is the 
problem? 

DR. (SHRIMATI) RAJINDER 
KAUR: Let him give me time and I will 
speak for one hour or more on the Sikhs' 
problems. 

MR DEPUTY CHAIRMAN: All 
right. Now, the Minister is to reply. 

DR. (SHRIMATI) RAJINDER 
KAUR: Problems are there and I need 
not repeat them here now. 

SHRIMATI AMARJIT KAUR: What 
is the problem?   You mention them. 

DR      (SHRIMATI) RAJINDER 
KAUR: I can mention the problems. But 
let him give me time. 

MR. DEPUTY CHAIRMAN: That is 
all rights Yes, Mr. Minister 
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SHRI ARVIND GANESH KULKAR-
NI: Sir, why are you ringing the bell? We 
are getting education from him. Let us 
bear him. 

 

 

REFERENCE TO THE REPORTED 
SPYING BY THREE EMPLOYEES OF 
THE PAKISTAN EMBASSY IN NEW 

DELHI. 

 


